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NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL ‘ iz
er dated 03,02,06 "‘ d
] O % 0260 . 20 In this part heard 0,A.No.551/04, Applicant

has filed a Memo dtd.01.02,06 seeking permi-

ssion to withdraw this case, A copy’ of the

COTD’NV}' Wi}w M has already been served Mr.B.Dash,ld
emo has already been served on Mr.B.Dash,ld,

‘ l addl,.standing Counsel;in the midst of hearing.

(5“”“ Lane /e 3 On the face of the prayer to withdraw this

Original Application; this case is pemiti.ted

L V\/ t0 be withd fawn.

ol Q@ Accc_)rdingly, this 0,A.551/04 is disposed
A 213) o

omf being withdrawn,

Send copies of this order to the Respondent
and free copies of this order be given to
Mr.G.Rath, I-d.Couﬁsél appearing for the
Applicant and to Mr.B.Dash,I-d.Mdl.Si:__anding

Coursel,




